
Tour Programme of Sh Mahesh Kumar Singla, Special Rapporteur to Delhi to 

enquire the IMHRC case No 7749/30/8/2022-W C Law Division from 04th -10th 
April 2024.

Date/Time Mode o f Travel Details of work proposed to be undertaken 
/authority to meet

04 .0 4 .2 0 2 4  

Leave  HQ

D elh i

B y  ow n  car/ 

ta x i/d ep tt.

T o  con d u c t en q u iry  in  case  n u m b er  C ase  No.- 

7 7 4 9 / 3 0 / 8 / 2 0 2 2 -w c  o f  N H R C  

(S h e lte r  H om es).

V is it  o ffice  o f  D e lh i u rb a n  se ttlem en t 

im p rovem en t b oa rd  D U S IB  an d  d iscu ss ion  w ith  

C E O , D U S IB . C ase  n u m b er  C ase  No. 

7 7 4 9 / 3 0 / 8 / 2 0 2 2 .

05 .0 4 .2 0 2 4 B y  ow n  car/ 

tax i / d ep tt

D C P  sou th  D elh i. G e t d e ta ils  o f  a  case  u / s  323, 

342 w as  reg is te red  a t M eh rau li PS.

0 6 .04 .2024 B y ow n  car/ 

tax i / d ep tt

V is it  to ra n d o m ly  se lec ted  S h e lte r  h om es  a fter 

d iscu ss ion  w ith  C E O  as  d irec ted  b y  N H R C  (V is it 

to  S h e lte r  h om es ) n u m b er  C ase  No.- 

7 7 4 9 / 3 0 / 8 / 2 0 2 2

08 .0 4 .2 0 2 4 B y ow n  car/ 

ta x i/ d ep tt

V is it sh e lte r  h om e

0 9 .04 .2024 B y ow n  c a r/ 

ta x i/ d ep tt

V is it  sh e lte r  h om e

10.04 .2024 B y ow n  car/ 

ta x i/ d ep tt

R e tu rn  to  H Q  i f  en q u iry  is  over


